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Central Administrative Tribunal
Principal Bench: New Dslhi
0.A No. 1845/2002
-

New Delhi this the 28th Day of Jainuary 2003

Hor’bls Dr. A. Vedavalli, Membser (J)

virender Paul Singh

5/0 Late Shri Kartar 8Singh

R/c Quarter No. 1107, Bector 12,

],%. Puram,New Delhi-110 02Z. Applicant

)

¢

(By Advocate: None for the applicant aven on second call)

1. Central Water Comm
Sawa Bhawan, K
New Delhi-110 (086G5.

2. Ministry of Water Resources,
Govt. of India,
Offica Sharam Shakti Bhawan,
New Delni.
Through its bGacisetary, Respondsnts

(By Advocats: Shri D.S. Mahendiru)
DRDER (Oral)

Hog'ble Dr. A. Vedavalli, Member (J)

None for the applicant even on the second <cal
I+ iz seen that none has appears onn  behalf of t©
appiicant aven on sasvaral sairlier OCCasions vl

circumstances, i1t appears that the applicant 118 no

interested in pursuing this OA Turthr. UA is therefo

@

dismissad in default and Tor non-prosscution.

a./
{ Dr. A. vedavalli )
Mambr (J)



